
PHALOUNA 21. 1890 ($,f,K.A) 

2835 SHRI LOBO PRABHU: Will 
Ihe PRIME MINISTER he ple.sed 10 

stale: 
(a) whether the Plaaainil Commi'Sioll 

h.. calculated the output o( educational 
institutions in ilS propo;als (or the Fourlh 
Plan; 

(h) whit is rr.uRhly the halance sheel 
between the cmplo~men! C'lpportunities 
arising from the Fourlh PI.n and Ihe 
Educa:ed employees availahle ; and 

(e) whether the Commission has 
considered raising the ,t.lldard of livinR 
and working in rural arras to Ihe level of 
urban areas, as a means of creating 
employment opportunities if employment 
opportunities are insufficient in urban 
are:::ls ? 

THE PRIME MINISTER, MINISTER 
OF A lOMIC ENERGY AND MINISTER 
OF PLANNING (SHRIMATI 'l'\DlRA 
GANDHI) : (a) to (e), A< the proposals 
for Ihr Fourth Plan have not yel heen 
finally sell led, It is not possible to Indicate 
the posilion at this stale. 

T rad, with Afril'afl Coanlries 

2836, SHRI LOBO PRABHU: Will 
Ihe Minister of POIl.EIGN TRADE AND 
SUPPLY he pleeled state, 

(8) wilh refereflce to his speech at the 
meeting of the Board of Trade. what i. the 
quantum of our export trade in manu· 
factu," with Atrica and future projections 
of the same; 

(h) the averalle difference in prices 
between our exports and those of the 
developed countri .. for the.e item. ; 

(c) wbether the establishment of joInt 
venlure. is likely to reduce our export 
trade beyond the exports of spares and 
componen ta ; and 

(d) tho reasons for which import. of 
tbe value of Ro. 25 lakb. were effected a. 
allainst Import licence. worth RI. 146 
crores I8nctloned ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF POREION TRADE AND 
SUPPLY (SHRI CHOWDHAY RAM 
SEWAK,: (a) India's exPOrlS of manu-
factures (ViI. collon and jute manufacturoe. 

enllineering goods, m3nufacture. of lIIotals. 
i ron and steel machinery and tr~nsport 

equipment, footwear. developed cinomato-
graphic films and mi.cellaneous manu-
f,letured goods) dllrinll 1967-68 to Africa 
were valued at Rs. 41.55 crores. The 
export prospects for the fulure are still 
l>eing worked out in the context of tbo 
Fourth Five Year Plan, 

(b) It will be seen t hat there is a very 
wide range of ~oods covered by the term 
"manufacture.... and within each cKtelory 
there are further variotiolls in 'pecifications 
and qualities. It hdS not therefore boon 
found pra~ticable 10 make a meanlnlful 
price comparison, 

(c) Many other countries are ea,er to 
enler into joint ventures In Africa, Such 
joint ventures would be established in an}' 
case, even without out participation. 
Where we ,)0 partkipale, this will be of 
advantage in stimul"lin~ exports of our 
machinery and capital goods 

(d) The cntreprencllr. who had evinced 
L'ons;derable interesl in the brginnina in 
,,"ing up factories in the Kandla Pree 
Trade Zone and to whom licence. totallina 
Rs, 1.46 crores for the impOrl of muchinery 
were issued, have not been active In 
making lise uf those licence., They have 
howe\lrr not e~plained their reasons for 
not utilising the licences issued to them, 

Idle CaplIClty III Tutlle Mill. 

2837, SHRI LOBO PRABHU: Will 
Ihe Minister of FOREIGS TRADE AND 
SUPPLY be pleased to state: 

(a) the percentalc of idle capadty in 
the Textile Mill. : 

(hi the "lent of reduction In tbe 
production of hand loom. dUrinl tho year 
1967-68 ; 

(c) the power loom capacity to be 
llconced and whether this fa not likely to 
increase the idle capacilles in tutlle mill. 
and handlooms ; 

(d) the capacit y or power-Iooml to be 
licenced In the Co-operarlve Sector and 
how much finance at cORces.ional rales 
would be made available in the toral ; and 

(e) In view of the changed panern of 
production and conlumptlon whelher 
Government clo not cOllllder the Med ror 




